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NOTIFICATION

The 23rd March, 2004

No. LGL.27/2004/Pt-111/2.--The following Act of the Assam Legislative Assembly

which received the assent of the Governor is hereby published for general informaton.
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ASSAM ACT NO. XII OF 2004
(Received the assent of the Governor on 21st March, 2004)

THE ASSAM APPROPRIATION (No.IV) ACT, 2004
AN
ACT

to provide for the authorisation and appropriation of moneys cat of the Consalidated Fund of the State of Assam to meet the
amoums spent on certain servioes during the financial year ending on the 3 /st day of March, 1992 in excess of the amount

authorised or granted for the said services.”

Be it enacted by the Assam Lepisiative Assembiy in the Fifty-fifth Year of the Republic of India as follows :-

L. This Act may be calicd the Assam Appropriation (Na.1V) Act, 2004,

ssue of Rupees
187.,07,00.889

from and out of the
Comsolltlated Fund of Siate
of Aswm for the finnncial

2. From and-ou of the Consolidated Fund of the State of Assaim, the sums specified in column (3) of the
Schedule amouating in the agreegate (o the sum of Rupees One hundred eighty seven crore seven lakh
eight huncred eighty nine shall be deemed to have beer paid and apphied to meet the amouats spent for
detraying the charges in respect of the services specified in column (2).ot the Schedule during the
financial year ending on the 3]st day of March, 1952 in excess of the amouats authorised or granted for

FEARSeTIAL those services for the year.
3. The sums deemed to have heen paid and applied from and ow of the Consolidated Rund sholl be
appropriated for the services and purposes expressed in the Schedole in retation to the financial year
ending on the 31st day of March, 1992. .
THE SCHEDULE
( Sec Sections 2 and 3)
Na. of Services & Real Excess to be regularised
Grants & purposes Total
Appro- (Major heads) Voted Charged
riation
] o Bl A .| 2L
2 2013 Council of Minister . 1,99,748 —— . 1,99,748
4 2005 Elecion 31,38,932 -— 31,38,932
9 2041 Taxes on vehicle
2070 Other Admn. service .
3055 Road Transport 4,45,20,221 — 4,45,20,221
3056  Inland Water Transptrt
14 2055 Potlice 9,51,96,317 — 9.51,96,317
1S 2056 lails 1,73,925 — 1,73,925
16 2058 Stationary & Printing 1,44,20,913 — 144,20,913
17 2059 Public Works 3,73,53,670 e 3,73,53,670
21 2071 Other Admn. Services - 1,19,33,231 e 1,19,33,231
23 2071 Pension & other Retirement benifits 18,42,37,858 s 13,42,37.8581
26 2075 Misc. Onl. Service
2202 General Education
2203 Techinical Education - - :
2204 Sports & Youth Welfare | 17.27,978 - 17271978
29+ 2210 Medical & P.H.
2211 Family Welfare
2215 Water Supply & Sanitation l ©.16,35,137 e 26,16,35,137
4210 C.0. on Medical & P.H. 3,28,246 — 13,28,246
30 2215 Walbr Supply & Sanitation 71,809 - 23,96,71,809
2203  Technical Bducetion
37 6403 Loans for Food Storage & Warehousing 150 e 8.58.250
2245 Rchef on account of Naturs! Calamities 4 i44 — 47.24,144
1352 North Eastern_Areas ‘ 8 2,367 — 81,22,367
4552 C.0. on North Bastern Arcas 2.54,04,654 —_— 2,58,04,654
a6 3473 Other Boonomic Services 10,48,444 e 10,48,444
49 Z701  Major & Minor irrigarion 2,85,03,968 —— 2,85,03,%68
2702  Minor [rrigation
0 4575 C.0. on Other Spt. Areas Progm. 20,50403 — 20,50,403
51 2402 Soil & Water Conservation
2415 Agril. Research & Education 66.16,829 - 66,16,829
2407 Planation
52 2403  Anim:! Husbandry 3595,717192 ~— 35,95,77,792
2415 C.0. on Agril Research & Education




THE ASSAM GAZETTE, EXTRAORDINARY, MARCH 24, 2004 579
No, of Services & Real Excess to be regularised
Grants & purposes Total
Appro- (Major heads) Voted Charged
priation
i [2] 131 {4] 51
54 4405 C.O. on Fisheries 25,33,000 - 25,33,000
4415 Agril Research & Education
59 2851 Village & Swall Industrics 14,48,33,419 — 14,48,33,419
I- Scriculture
2851 Village & Small Industries
11- Handloom
60 2851 Village & Small Industrics 22,44 315 — 22,44 315
(1) Conage Industries
63 2711 Flood Control 7,20,24,375| - 7,20,24,375
4711 C.0. on Flood Control 50,78,407, —_ 50,78,407
64 3054 Roads & Bridges 30,22,16,789 — 30,22,16,789
65 3452 Tourism 9,99,717 —— 9,99,717
0% 7610  Loans for Govt. Servant 79,26,031 - 79,26,031
TOTAL= " 187,07,00,889 187,07,00,889
M. K. DEKA,
Commissioner & Secretary to the Govt. of Assam,
Legislative Department, Dispur.
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